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in y  1959-60 so far; and
(b )  the incom e that accrued to the 

R a ilw a y  from  the advertisem ents 
published in them?

The Deputy Minister of Railways 
(Shri Shahnawaz K han ): (a )  and (b ).  
T h e  total expend itu re incurred in the 
p r in lin g  o f  T im e  Tables and the in 
com e accrued from  the advertisem ents 
published in the T im e  Tab les during 
1959-60 (U p to  Septem ber, 1959) are 
furn ished below :

Rs.
Total expenditure incurred . 7.79,742-iX

approx.

Income from advertisements 92,413 63
approx.

The  figures in respect o f the 
October, 1959 issue o f the T im e  Tab le 
are not available.

Nam ing of Brahmaputra Bridge

1137. Shrimati Mafida Ahmed: W ill 
the M in ister o f Railways be pleased 
to  state:

(a )  w hether G overnm ent have 
rece ived  any proposal from  the Assam  
G overnm en t or public o f Assam or any 
other organisations o f the country fo r  
the nam ing o f the Brahmaputra 
B rid ge ; and

(b ) i f  so, the decision taken th ere
on?

The Deputy Minister of Railways  
(Shri S. V. Ramaswamy*: (a )  Yes. 
A  suggestion was rece ived  from  the 
Assam  Sahitya Sabha ‘ hrcugh the 
G overnm en t o f Assam.

(b )  Since the B ridge is scheduled 
fo r  com pletion on ly  in 1062, it has 
been considered prem ature to g iv e  it 
a name. H ow ever, the proposal w il l  
b e  g iven  carefu l consideration at the 
tim e o f the opening o f *he tr iage .

Corruption cases on S.E. Railway

1138. Shri P. G. Deb: W ill the
M inister o f Railways be pleased to 
state:

(a )  the number and nature o f cor
ruption cases com m itted by the South 
Eastern R a ilw ay em ployees during 
1958;

(b )  the num ber o f  persons acqu it
ted, case-w ise; and

(c )  the num ber o f persons convicted , 
case-wise?

The Deputy Minister of Railways  
(Shrl Shahnawaz K han ): (a )  453
cases during 1958-59. N a tu re : A lle g e d  
dem and and acceptance o f  il le ga l g ra ti
fication, securing em ploym ent through 
spurious certificates, ille g a l disposal o f 
ra ilw ay  p roperty, m isappropriation, 
false mustering, over-classiflcation  o f 
soil in earth work, mis-use o f  Passe? 
etc.

(b )  and (c ) .  N il, as they w ere  a ll 
dealt w ith  departm entally.

P. & T. Building, Jhargram

1134 / S h r i  Subodh Hansda:
"^Shri S. C. Samanta:

W ill the M in ister o f Transport and  
Communications be pleased to state:

(a )  w h eth er the plan and estim ate 
o f the Post Office bu ild ing at Jhargram . 
M idnapur District, W est Bengal ha~ 
been prepared;

(b )  i f  so, w hether this has been 
approved  by the G overnm ent;

(c )  i f  so, what is the total estimate J 
cost o f this pro ject;

(d )  when the construction w ill  
actually start; and

(e )  by what tim e this w ill be 
com pleted?

The Minister of Transport and Com 
munications (D r. P. Sobbarayan ): (a>
to (e ) .  O n ly  the P re lim in a ry  plans 
have been prepared and the same are 
under exam ination. The estimates 
w ill  be prepared a fter the plans have 
been finalised.

The finalisation o f the plans, the p re 
paration o f the C.P.W .D. estimate, 
accordance o f Adm in is tra tive  A p p rova l 
and Expenditu re Sanction and com 
pletion o f other C.P.W .D. form alities 
w il l  take some time. The actual con
struction w o rk  w ill  com m ence on ly 
a fte r these form alities have been gone 
through.




